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Order delivered on 05.09.2019

ORDER

Learned counsel for both the parties are present. The learned counsel for

the respondent seeks short adjournment as her senior is not available in the town.

Post the matter on 12.09.2019.

Nitesh Shrivastava, Adv.

Akanksha Noval, Adv.

JUDICIAL MEMBER
(DR. POONDLA BHASKARA MOHAN)

Himani


